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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUT{ACHAI PRADESH)

NO. Hc.v[-sl 2020 I 91]OlA

Shrl Utpal Rajkhowa,

Registrar (Vigilance),

Gauhati High Court,

Guwahati.

The District and Sessions ludge (i/c),

Darrang, Managaldai.

t\
Dated Guwahati the 26 September,2023-

Application submitted by Smti Sukanya Gogoi, Civil Judge (Jr. Div.) No. 1,

Darrang, Mangaldai for permission to visit Krabi, Thailand on holidays in the
month of November, 2023.

Your letter No. DJ (D)/6620 dated 15.09.2023.

Madam,

With reference to your letter on the subject cited above, I am dlrected to lnform
you that, Smti Sukanya Gogoi, Civil Judge (Jr. Div.) No. 1, Darrang, Mangaldai, has been
granted permission for travel abroad (Krabl, Thailand) only during holidays.

Smti Gogoi may be informed accordingly

Thanking you.

You

REGISTRAR ruIGILANCE)
Memo NO. HC.VII- O5l2O2Ol977r-9772 lA dated 2D .O9.2O23
Copy to:-

1. Smti Sukanya Gogoi, Civil Judge (Jr. Div.) No. 1, Darrang, Mangaldai, for
information.

e Project Manager, Gauhati High Court, Guwahati for information wlth request to

rs."faithfully,

k,^.

take necessary steps for sending the letter via Email to the .".."r""h")$\,
/ / 'd'1) \

2.

REGISTRAR (VIGILANCE)


